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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs.):
TIS HAZARI COURTS. DEL]-ll.

QBDEB

The following transfers & postings are hereby made, in official exigency, with immediate
effect:-

| Sl.No.[ Name of Sr. PAiPA "
._--_1. ii... ..____.

2

I
5; _

- Sh. Chandan Singh Chauhan i
l (E0-23926925)
l
4

Ms Romy Pandey

i (EC . 69078001) i

l

- Sh. Pulkit Talwar

I Slo Sh. Dheerai Talwar

*"?FFi?i"'_
Sr PA in the Vacant Court, Sr.PA in the Appellate
District Judge (Commercial l Tribunal, Municipal
Court)-(J1, North District‘ Corporation of Delhi p

PA imthe Court of Sh Sun
Gupta. Judge Family Cou

Rohinl Courts, Delhi

. rt
02. South District. Saket
Courts, New Delhi

,,t!ii_§l"e"@d sei==i=itvJ_ _

l 4.

I

E

1.

2.

3.

Ife

s Baby Sharma

lo Sh. Ram Gopal Sha

I

rma

l (in diverted capacity) ___
l| \ PA in the court of Sh. Lal
- ' ' ' lp Singh, District Judge

South-East District, Saket
Courts New Delhi

Sr.PA in the couh of Sh Sr PA in the Hon'bIe High
Dineshi Bhatt. Principal
District & Sessions Judge-
cum-Spi. Judge (PC Act)
(CBI), Rouse Avenue Court
Complex. New Delhi

S

- Court of Delhi. New Delhi

‘ (In diverted capacity) ‘

PA in the court of Ms Salorii
Singh_ ASJ (FTSC)
(POCSO), West District. Ti
Hazari Courts, Delhi

S

PA in the l~Ion'ble High Court
of Delhi, New Delhi

I {In diverted capacity)

The above-mentioned Personal Assistants are hereby stand relieved from their respective place 0|‘ posting &
further directed to join duty at their irriiisl'ei'ec stations forthwith.
Order in respect ol'Sh. Roulty kumar \ ndiiv, PA (l-'.('-2851899-ll. nwiilinned at SI. Nu. I9 in Orilcr hearing
\to,74l23-3lll]IAdmil.-ItHQs)ll’&l’fl02S dated ll-1.10.2025 is Iiereb) cancelled.
‘ion-compliaincc of the ll‘l\ll\[I.‘I' & posting iirilcr I immciliiitely, priicectling un eau: .hiill be l‘tllISi(](.‘l‘t!l]
deliberate insiihordiniitiiin and the ul"l'icinls shall he pliieeil lll1l|Ol‘\I.lSp0l1$i0Il an iliscipl‘ ll\I‘}' action sliull be
taken against the oflieirils. as per rules.

M9,’.
_%.‘,i'u fix

(VIRENDER KUMAR BANSAL)
Principal District & Sessions Judge (llQs), Delhi

To

‘ (Commercial Court)-01 § ‘
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.Cop_y_forwarded for information am:l_necessaQ(_at:ti0n tg: -
1. The Registrar, Hori'bie High Court of Delhi, New Delhi.
2. The Principal District 8i Sessions Judge, west/South-East/North District, Delhi! New Delhi.
3. The Principal District & Sessions Judge-cum-Spl. Judge [PC Act] CB1, Rouse Avenue Court Complex, New

Delhi.
The Principal Judge, Family Courts (Hits). Dwarka, New Delhi.
Appellate Tribunal, MCD, Delhi

. The Officers and Officials concerned.
. The Personal Office of the undersigned.
. The Sr. Accounts Officer/Accounts Officer/AAO/DDO, Accounts Branch, Central] West/South-East/North

District, Deihi/ New Delhi.
9. The A.O (lud|.l/Branch in Charge, Administration Branch, Central/West/SouthEast/North District, Delhi/

New Delhi.
10. The Dealing Official, Personal File] Leave Seat Administration Branch I, Central, Tis Hazari Courts, Delhi
11. The Dealing Official, ACR Cell} Computer Branch, Central, fis Hazari Courts, Deities"-

oo-.ic\yi_:=-

12. T Dealing Official, R&| Branch to upload on the IAYERS. /
1 eb-site Committee, Tis Hazari Courts, Delhi with the direction to upload l/I8 or er on the "Employees

Corner" (on website). itai
Principal District & Sessions Judge (l lQs). Delhi

Q
‘\

Admn-l[i—lQs)i'T&P/2025 Dated, Delhi the E 7, ii,’ if 1' __ -_‘


